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In The Ccntral. Administrative Tribunal 
Calcutta. Bench 	 V 

(IA 595 of 2001 
(CA 1436. of 1997) 

Present ; H.on'bIs Mr. 0. Pukayaetha, judicial Member 

llon'ble Ir. S. Ilsuas, Administrative Memier(A 

V 	 Telephones 

-VS.',  

Mrityunjoy Haldar 

For the Applicant g Ir, o.K. Chatterjse, Counsel 

Fur the Rsspndent; Mr. . Chatterj,., Counsel 
(Is. b. Ilondal, Counsel. 

Hiad on ; 25-09-2001 	 Oats of,  0rd€r ; 25-09-2001 

wc 
Ro RKAYASTHAJ(I 

In seventh line if first pars of the .rdsr dated 13.9-01 

the expression of ward "He further contsnd,d...,, should be read 
a t.IP. Chatterj.e ror the applicant in 0.A. further contended 

Accordingly, thd order dated 132001 is corrsctd 

and thi, •rder would firm a part if the originsi .rdsr dated 19-

2001. 
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( 	i suas ) 	 ( 0. &asa ) 
Memh.r(A) 	 •.. 	Iember(1) 
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